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Cfiice of General Manager, Telccom,
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Subjects SENDING CCIIES GF CEDER PASSED BY THIS
| TRIBUNAL IN ATPLICATION NO.1597/a6(F) |
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Sir,

Flease find enclosed herewith the copy of the
Crdey/ inverizrtarder passed by this Jench of the Tribunal
on “BeB=1986 in the abovesaid a;yplication,
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